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(b) if so, what are the details in this

regard? (b) if so, what is the number of micro-
hydel projects set up sy far in these rivers
THE MINISTER OF INFORMATION alongwith the details thereof;
AND BROADCASTING (SHRI JLAL K.
ADVANI): (a) No, Sir. (c) whether Government propose to set

up more such projects on these rivers with a
view to meeting the power requirements for

(b) Does not arise. ¢
the development of backward hill areas; and
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[21 DEC. 1978 ]

to Questions 46

tITHE MINISTER OF ENERGY (SHRI P.
RAMACHANDRAN): "(a) to (d) A statement
is laid on the Table of the House.

Statement

(a) to (d) The development of Micro-hydel
Scheme is mainly confined to provide
electricity in remote part of the country which
cannot he supplied power economically from
main transmission grid Or other sources like
diesel power. Specific outlay and cost of
electricity ~generation from Micro-hydel
schemes are relatively

f[ ] English translation.
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high. Even so, such schemes are considered to
stimulate economic activity in the backward
and hilly areas. The taking up of Micro-hydel
schemes would have to be considered in the
context of availability of schemes for
development, requirement of  power,
economics of meeting the power demand
from alternative sources etc.

Many Micro-hydel schemes have been
installed and number of schemes are under
construction on the rivers originating fro,
glaciers in Himalayas. The States/Union
territories where Micro-hydel schemes are un-
der operation/construction are J&K,
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Himachal Pradesh, Uttar Pradesh and
Arunachal Pradesh.

The execution of Micro-hydel sche-. mes
costing less than Rs. 1 crore is being done by
State Authortie, as no techno-economic
sanction by C.E.A. is required for such
schemes. Accordingly complete information of
these projects is not available readily. The
State  Authorities concerned have been
approached to furnish the requisite up-to-date
information. However, available information
has been compiled at Annexure-1. Efforts are
being made to collect the up-to-date
information in the matter, and as soon as the
same becomes available, it will be laid on the
Table of the House.

AXJFEXVRET

Micro-Hydel Schemes under Operato”l
Construction in India

Scheme/State Installed Remarks

capacity
(K.W)

Uttar Pradesh

Pandukeshwar 3x250%  Under
Operation
Bageshwar 1 x50+ Do.
1X 18-4
Garur . . . 1x25 Do.
Champawat . 2x100 Do.
Uttar Kashi 3X200 Do.
Bhatwari . 2x25 Do.
Dharasu . 1x5 Do.
Barkot . 1x5 Do.
Rudra Prayag
(Tilwara) 2x100+ Do.
1X3°
Deo Prayag . 2x5° Do.
Koti . 2x100 Do.
h 1X3° Do.
2x100 Do.

Partially commissioned.

to Questions 48

Scheme/State Installed Remnarls
Capacity
IKW)

Chamoli (Tapovan) 4x 200

Gupt Kashi 2% 160 Dao.
Simlr . . . IX§ Do,
Pipal Koti . 1X5 Dao.
Jushi Math (Interim) 1 x 25 Do
Dharchula 1% 100 Undes

Constryctiom

Haursil « 2% 1004 Do.
1% 300

Tapovan .+ 3%g50 Da.

Surien Gad 3% 250 Do.

. Himacha] Pradesh _

Chamba 2% 100 Under
) = Operation
Mehbhr 2% 100 Do.
Billing . 2X50 Do.
Shansha |+ 2X50 Do.
Jubbal . . . 2% 25 Do,
Gharulla - 1% .50 Da.
Bharrhour Y. 1xTo Do
Nuagalend
Dzuza Nallah 3% 500 De.
Arunachel Prodesh
Passighat 2X 100 Do.
Rahung 9 X250 Do.
Basur . 2X50 Da.
Along . . . 4% 100 Do.
Tezu . 4%100 Deo.
Kalaktang . gx10* Do.
Taksing 3% 10% Do.
Tawang . 4¥% K00 Do.
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Scheme/State Installed Remarks
Capacity (KW
Khonsa . 3% 250 Under
Opera ion
Ziro 4 % 500 Under
Construc-
tion
Dirrang . 3 500 Da.
Tuuneg . ’ 3% 50 Dao.
Munipar
Leimakhong St. 2x 50 Do.
Jammu & Kashmir
Jamimu . 23 250 Under
Operation
Udhampur 2% 320 Do.
Rajouri . 1% 560 Da.
Pench 9 oB8* Do.
2 30
Bhadurwah 1% 560 Da.
Sikkim
Jalli 6x375 Do.
Rimbi 200 Do.
Rohtak . 200 Do,
Manul . > 50 Do.

#Partially commissioned.]

Involving of the village ana Small Towns
Patrol Act, 1918 for guarding the Railway

Track
*451. SHRI PIARE LAL KUREEL URF
PIARE LALL TALIB: SHRI
JAGDISH JOSHI: SHRI
KHURSHED ALAM KHAN:

Will the Minister of HOME AFFAIRS be

pleased to state:

Haryana Governments

(a) whether it is , fact that the Punjab and
have invoked the

provisions of the Village and Small Towns
Patrol Act, 1918 fo, th, purpose of guarding the
railway track, within thei, respective areas; and

[21 DEC. 1978]

THE MINISTER OF STATE
MINISTRY OF HOME AFFAIRS (SHRI S. D.
PATIL);
Table of the-

to Questions 50

(b) whether the Central Government
propose to ask the other State Governments
also to do likewise?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
DHANIK LAL MANDAL): (a) and (b)
According to available information, i, th,
wake of suspected sabotage leading to
derailment of a few trains last year, the
Punjab and Haryana State Governments
invoked the provisions of the Punjab Village
and Small Town, Patrol Act, 1918 for
guarding railway tracks. This is a State
enactment and its salient features will be

brought to the notice of other State
Governments.
*452.  [Transferred to the 19th De-

cember, 1978].

Alleged abduction of Kumari Sushnia and
Shri Suresh Kumar

"453. SHRI KALP NATH RAI: SHRI
T. ANJIAH: SHRI PRAKASH
MEHROTRA:

Will the Minister of HOME AFFAIRS be
pleased to state;

(a) th, names of the owners of the
Mercedes car i, which Shri Suresh Kumar
and his girl friend Kumari Sushma
Chaudhary were alleged to have been
abducted from the Jamuna Bazar, Delhi
an<j we,, taken to Modi Naga, on th, 20th
August, 1978.

(b) th, date; on which ownership of the
said car was transferred on the last two
occasions;

(c) whether the police has made any
enquiry about th, relations of the said car
owner with Shri Suresh Kumar; and

(d) if so, what are the findings of
the police in this regard?

IN THE

(a) ty (d) A statement is laid on the
House.



